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Production of Sub-standard Drugs

N

2827. SHR] M, N. GOVINDAN NAIR.
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether certain drug manu-
facturers in the country are still pro-
ducing sub-standard drugs; ang

(b) if so, the steps taken to pre-
vent the production angd distribution
of sub-standard drugs? .

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RAJ NA-
RAIN): (a) and (b). The manufac-
ture of drugs is covered by the Drugs
and Cosmetics Act, 1940, as amended
from time to time. The drugs manu-
factured are generally of standard
quality. Central and State Drug Con-
trol Organisations keep a close watch
over the quality of drugs manufactur-
ed and wherever samples do not con-
form to the specifications, corrective
action including prosecution in  the
Courts of Law are launched

Fencing of Indian Border with
Pakistan

2828. DR. BAPU KALDATE: Will
the Minister of EXTERNAL AFFAIRS
be pleasel to state:

(a) whether the fencing of Indian
border with Pakistan on Northern
side has been completed;
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(b) if so, total area in kilometres
that has been completed; and »

(¢) the number of gates for ex-
change of traffic and their positions?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI VAJ-
PAYEE): (a) and (b). The Indo-Pak-
istan border ig not a fencerd Luorder ex-
cept for a few areas where the fenc-
ing is purely a localised arrangement.
The demarcated portion of the bound-
ry is marked by pillars.

(¢) The points on the border open to
traffic in terms of the Indo-Pakistan
Visa Agreement of 1974 are:

Attari  (India) Wagah (Pakistan),
and Munabao (India)—Khokrapar
Pakistan).
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Shifting of HSL. Headquarter from
Ranchi

2830. SHRI A, K. ROY: Will the
Minister of STEEL AND MINES ‘ be
pleased to state:

(a) whether Union Government
have decided to shift the Headquar-
ter of the Hindustan Steel Limited
from Ranchi;

(b) whether it has created a great
resentment among the people and
Bihar Government have expresseq the
same in their cabinet decision dated
7-2-77; and





